BENCH-II NATIONAL COMPANY LAW TRIBUNAL
KOLKATA BENCH
KOLKATA

C.P.(1B) No0.428/KB/2018

Present: Hon'ble Member (J), Shri M.B. Gosavi

ATTENDANCE-CUM-ORDER SHEET OF THE HEARING ON 15T AUGUST, 2018, 10:30 A.M

Name of the Company Shree Balaji Coal Traders Ltd.-Vs- Ankit Metal & Power Ltd.
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Daily_Order_NCLT_Kolkata_01_08_2018.

S.No.107 — C.P.(IB) N0.428/KB/2018 — Ankit Metal & Power Limited.

ORDER

Ld. Counsel for the operational creditor appears. Ld. Counsel for the
corporate debtor also appears. Ld. Counsel for the corporate debtor
submits that he intends to file sur-rejoinder as additional documents
have been produced by the operational creditor. Leave is granted to
submit sur-rejoinder within two weeks by serving a copy to the other

side.

Matter to come up for further consideration / hearing on Tuesday 4" September,
2018.

ed

(Madan Bzogavi)
Member (Judicial)
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